BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
0.A. No. 168 of 2024 (SZ)

M/s Hindustan Institute of Technology of Science,

(Deemed to be University)
Represented by its Registrar,
Prof. Dr. Muthukumar Subramanian

Padur, Chennai- 603 103 ...Applicant(s)

Versus

Member Secretary, TNPCB,

Chennai and Ors. ...Respondent(s)

INDEX TO THE DOCUMENTS FILED BY RESPONDENT 2

S. No. Date Description | Page No. |
1 28.10.2024 | Letter No. F-NGT PETITION/KTC/JDO/ALR-'
CH/2024/Dt: 28.10.2024 of the 1

Superintending Engineer, TWAD Board, KTC

circle, Chennai.

Dated at Chennai on this the 28th day of November 2024

Counsel for the Respondent 2




R B

T.W.A.D, BOARD ®

From. To .
Er.V.Shunmuga Raja, M.E., The Managing Director,
Superintending Engineer, TWAD Board,
TWAD Board, Head Ofﬁce,
KTC Circle, Chennai.
Chennai.

Lr.No: F-NGT-PETITION/KTC/JDO/ALR-CH/2024/Dt: 28.10.2024
Respected Sir,

Sub: TWAD Board -RWS Division- Chengalpattu - M/s Hidustan Institute of
Technology and Science, Padur village, Chennai National Green Tribunal,
Chennal application report submitted - Reg.

Ref: 1. EE/ RWS/ Chengalpattu Lr.No: F-NGT-PETITION/EE/RWS/CPT/2024/Dt:
08.10.2024

2. NGT, Chennai 0.A.No.16S of 2024 (SZ) filed by M/s H.L.E.T, Padur, Chennai
3. The President/ Padur Ir.no: Nil /Dt 09.07.2024

I submit to state that in the NGT, Chennai 0.A.No.16S of 2024 (SZ)
petition was filedthe M/s The Registrar, Hindustan Institute of Technology and
Science(H.L.E.T), Padur, Chennai against the Member Secretary/TNPCB/Chennai, The
Managing Director/TWAD Board/ Chennai, and the District Collector, Chengapalttu
regarding flow of rain and sewage water from the storm water drain from the
habitations of Padur Panchayat in to H.L.E.T campus and requested for suitable action
to sort out the issue. In this regard the following details are submitted for kind perusal.

e In the reference 1st cited , The Executive Engineer, RWS Division, Chengalpattu
has stated thatM/s Hindustan Institute of Technology and Science at Padur
vilage in  Thiruporur Unicn was  inspected with the Deputy
Registrar/H.1.E.Tregarding the drainage issue inside the H.LE.T campus of Padur
panchayat. From the inspection of site it was observed that the drainage issue
inside the H.LLE.T campus University was the due to run-off from the apartments
, Hotels and residencesin Padur Village Panchayat of Thiruporur union.

o In this connection, it is submitted that the President /Padur Panchayat has given
notice to the resident of Padur panchayat, Apartments and Hotels to not to let
out the untreated water from their premises in the roads of Padur panchayat.
The action will be taken against the defaulters who let out untreated water in



roads by imposing the fine and disconnecting the water connection by the

panchayat authority. Vide referénc® 3rd cited. The copy of the letter enclosed.

e Accordingly, the President, padur Panchayat of Thiruporur Union has imposed

fine on the defaulters for letting ©

following are the list of certain defaulters who were fined by the President, Padur

reated sewage. The copy of the receipts are enclosed

ut the untreated water from their premises. The

Panchayat for letting unt

herewith.

'SINo|  Name of Defaulters Reason Fine by Padur | Panchayat |
| Panchayat in | Receipt No:

\ /’!___ Rs. Date |
\ 1 | M/s.Ganga Sweets, Padur Letting out of Rs. 10,000.00 | Rt.N0:23701/
L _untreated sewage 57.2024
'2 | M/s.City Palace, Padur " Lefting out of Rs. 2,000.00 | Rt.No:23702/

|  untreated sewage 5.7.2024

i 3 M/s.King Food Street, Letting out of | Rs. 50,000.00 | Rt.N0:23704/ |
| Padur | untreated sewage 5.7.2024 |
4 M/s.Urbanrise Revolutions = Letting out of | Rs.5,00,000.00 Rt.No:23705/
| Apartments, Padur | untreated sewage | 5.7.2024 _'
|5 | M/s.Purankara swan Lake | Letting out of Rs.50,000.00 | Rt.N0:23706/ |
L ~ Apartments, Padur | untreated sewage 5.7.2024 |

o In this regards it is submitted that the water supply and sewage disposal in Padur
panchayat is maintained by the local body. The runoff inside the HIET university
campus is due to letting of untré'ated sewage and storm water run-off . The

action is being taken by the President/ Padur and the BDO/Tiruporur to sort the

iSSue.

Further, it is submitted that TWAD Board is neither having any infrastructure nor

maintaining the water supply and sewage disposal systems in Padur panchayat.

Hence the issue mentioned in the above petition does not pertains to TWAD Board.
This submitted for favour of kind information please.

Encl: Copy of Receipt-5 Nos
V
X{) & Mﬂ\\m =)

Copy of letter 3rd ref

erlntend ing Engineer,
TWAD Board,KTC Circle,
Chennai.

* _



Copy of the letter from the President /Paduy Panchayat of Thiruporur Union to stop letting
out untreated sewage wate

¢ in Padur panchayat

—- -._._._...-M—,‘;i



Copy of the fine receipts for letting of upgreated sewage water in Padur panchayat to
following defaulter by the President /padur Panchayat of Thiruporur Union in
Chengalpattu District

swams No-R 53901

nmcn.sr cnu'mul ;——]

:lé"":'I

..ﬁ_@sr-t
s f&ﬁ e BT aEpB . DT 2024
s BBIRUBN OVBICR) M@.ﬂ_ﬁ_mmﬁ

Q,\:m_lgﬁ.go.g%&lww—.— uﬁﬁ M
L -NONE. DS L))

Ui Qo gk roasfiai sma Qaimianl. s gyl n_
L el 1 Gl DA OG0 Aan sawie | eanc A alrascimiles - qilnbwm-gmﬁl
;: A -"“‘:E;‘ DA s Qodign sl LI Dy

2 MGMHMJQW.WWWF“QMQFI esTMIuILD
ﬂ-mmbdﬂmwmodnwﬁ#“‘—m
Lo gt ey Gan, m

No. A
[Levausn s aixey wcl?g] 23712 !
=g T .. . |
: b #CG e, . ; |
smgm Al Erér: OE;— OT. 9-09.4. !

m_@_@xﬁu_m :Eli_n B “(E ﬂo' ' i g
|t 2000 Ll@um_wﬁ R R B _ i““"“".
| 2hugap Dbume. CanEs oonfBurbn) sua .

1]

i_._ = m—niﬂvnﬂmn':hmui £ ey ’__r' gt
--"‘.di:q: 1 @ UHD AP e sugaart | s Fagcimiles - wwmj .
ey wm-mwuaﬂ :
; - 1 o <SRLG ISR SeFiunD
a-mﬁmﬁdmlﬂﬁihﬁ-(a&w&gmx
2 CC Qasr, Qedisa.

No. A

23714
[ususnsmm oy ey sﬁgif]
i LD
:, $ ubgud &5 ereir.
‘ (B..]._-.I'J wm’ &) e : 06 '—] " QUQ_(}

I[ A —KLNQ rﬁ(:LD mPEE-j R LT L'i(-b.b crmenereet T LA 1B e
. rnurruj ..:?QWD/ ~lersurid.. y;)muﬁ’utg\ LD _'LDWLO : r 10" Ged)
OB, DB (S GoofBumms e By o

(‘ e

o s b gorvd g s Ty wn 0 /
"

" u(Brr Cabiady (1 W]
EmUIGUIT, @eaMiLLD




No. A

em.qm_d) uag anf ser : 6 23705
T e
ujirls 4G eren.

wic: 05.07.2024

'%i:,.wn_mpd!umrmu At
maGumisgd lcsber i G-l-uuu-ui- > ..Ja “
mnﬁubuluﬂﬂ'ﬁmlk 3 »e«" e

HNo. A s 23738

Luwﬁnms ey D"-‘Fg
" Dled A
§ u".i:._mn-r.

....ar (55 b’f aoaLr




TAMILNADU WATER SUPPLY AND DRAINAGE BOARD

From To

Er. T.Anitha, M.E, The superintending Engineer,
Executive Engineer, TWAD Board:

TWAD Board, KTC circles

RWS Division, Chennai.

Chengalpet.

Lr.No: F-NGT-PETITION/ EE/RWS CPT/2024/Dt: 08.10.2024

Sir,

Sub: TWAD Board - Chengalpattu District - M/s Hidustan Institute
of Technology and Science, padur village, Chennai -
National Green 1ribunal, Chennai application - report
submitted — reg.

Ref: 1. M/s Hidustan Institute of Technology and Science, Padur

village, Chennai Application No -

I wish to inform that visited M/s Hidustan Institute of Technology and
Science at Padur Village in Thiruporur Union Contacted Deputy Registrar of
Hidustan University and conducted field inspection regarding sewage water- or
semi treated water, STP discharge etc, directly or indirectly into the storm water
drain. Based on the inspection finding_ that this issues is not related to the
Tamilnadu Water supply -and Drainage--."-"fsoard énd this is convey to Deputy
Register.

The drainage issue inside the University is caused by Sewage water run of
from the Padur Village Panchayat apartments and Hotels. For this the letter issued
and fine has been imposed on this Abartments and Hotels by Padur Village

panchayat. Copy of the relevant documants submitted for favour of information.

Encl: Fine Receipt and Panchayat letter
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Executive Engineér, TWAD Board,
RWS Division, Chengalpattu.
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